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ORDER
Counsel for petitioner is present. Counsel for Eespondent is present. As per the directions of
Hon’ble High Court of Karnataka this matter is listed today. Counsel for respondent requested time
to file objections. Hon’ble High Court of Karnataka directed the Tribunal to dispose of the petition
within 14 days from today. Therefore matter is listed on 18.08.2017 for filing objections by the
respondent including vakalath. Amrurutha Varshini of JSM Law partners appearing today on behalf

of Respondent counsel. Listiton 18.08.2017.
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